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NOTIFICATION

In continuation of this Bench carlier Nofification dated 08.09.20246, the final
cause list dated 10.09.20246 and 11.09.2026 are annexed herewith.

The Virdual Link, Meeting 1D and Passcode for accessing the proceedings
are mentioned on the top section of the Cause list.

By order,

sk
(BUBUL BARMAN)
H.O.O.

Copy fo:

-

[. The Ld. Registrar General, Gauhati High Court, M G Road, Uzan Bazar, Guwahati
- 781001 wilh request to make arrangement for notifying the same in the Notice

Board.
2. The id. Registrar Gengeral, High Court of Manipur, Imphal (West), Pin = 795 001 ’
with request to make arrangement for notifying the same in the Nofice Board. (g

~ 3. The Principal Registrar, CAT, Principal 3ench, 61/35 Copernicus Marg, New Delhi -
110 001 for kind information.

4. The Secretary (Lawj, Government of Manipur, Imphal -- 795001 for kind
informaftion.
5. The Sccretary (GAD), Governmeni of Manipur, Imphal - 795001 for kind

information.

6. The Prosident/Secretary, Gauhati High Court Bar Association, M G Road, Uzan
Bazar, Guwahati - 781001 with request for notifying the same in the Notice Board.

/ 7. The President/Secretary, Manipur High Court Bar Association, Imphal (West), PIN -
—_— 795001 with request for notifying the same in the Notice Board.

8. The President/Secretary, CAT, Guwahati Bench Bar Association, Biruar, R K
Mission Road, Guwahati — /781016 with request for notifying the same in the
Nofice Board.

9. Nofice Roard.

10. Guarda file,



DAILY CAUSELIST

CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI

LIST OF CASES TQ BE HEARD ON FRIDAY THE 11TH SEPTEMBER 2026

HON'BLE SHRT RAJINDER SINGH DOGRA ,

HON'RLE MS. MALLIKA ARYA ,

COURT NO: 1
AT 02:30 P.M.

MEMBER (1)

MEMBER (A)

NO PRAYER FOR ADJOURMNMENT OF CASES UPTO THE YEAR 2024 WILL BE ENTERTAINED.

THE VIRTUAL FACILITY MAY BE AVAILED THROUGH THE FOLLOWING PROCEDURES AVAILABLE IN DAILY CAUSELIST. TO PROCURE VIDEO

TRIBUNAL, GUWAHATI BENCH, GUWAHATL.

NOTE : VIRTUAL MODE OF HEARING 1S BEING AVAILARLE TO THE LEARNED ADVOCATES/PARTIES-IN- PERSON IN CENTRAL ADMINISTRATIVE

CONFERENCING LINK FOR JOINING THE VIRTUAL COURT AND FOR REQUISITE ACCESS CREDENTIALS

CISCO WEBEX MEETING NUMBER -2514 416 4970 AND PASSWORD- CAT@1234

IN CASE ANY INCONVENIENCE PLEASE CONTACT SH. RAHUL KUMAR, ASSISTANT PROGRAMMER (COMP.) CONTACT NO. 7783807961.

M.A./229/2025 (PAPER LFSS) { Imphal )
[ RESTORATION |

IN

O.A/A6/2024 (PAPER LESS)

[ TERMINATION )

M.A./246/2025 (PAPER LESS) ( Imphal )
[ EXTENSION OF TIME ]

IN

0.A.794/2020

[ DISCIPLINARY PROCEEDING |

M.A.247/2025 (PAPER LESS) ( Imphal )
[ EXTENSION OF TIMF ]

IN
0.A./8372020

[ DISCIPLINARY PROCEEDING |

i

M.A./248/2025 (PAPER LESS) ( Imphal )
[ EXTENSION OF TIME

IN

Q.A/92/2020

[ DISCIPLINARY PROCEEDING |

O.A./266/2025 (PAPER LESS) ( Imphal )
[ DEPARTMENTAL PROCEEDING |

O.A./J267/2025 (PAPER LFSS) { Imphal)
[ DISCIPLINARY PROCFEDING ]
[ SENIOR CITIZEN ]

CIRCUIT COURT SITTING FOR MANIPUR

FOR ORDERS

MORANGTHEIA GYANESHWOR MFITE
)

AGRICULTURAL RESEARCH AND

EDUCATION

Y INFORMATION AND

ADCASTING

BR

SREVEMGEHOM LOKHONCHANDRA
SINGH

M/O INFORMATION AND
BROADCASTING

i

fPREMEATA DIVE

b ERPTHE

M/O INFORMATION AND
BROADCASTING

/S
SRILONGIAM COURAMUHAN SINGH

SHRI YENGKHOM LOKHONCHANDRA
SINGHE

VS

RY QF INFORMATION AND
BR( ASTING

SMTE LCTTAN PREMALATA DEVI

\

INFORMATION AND BROADCASTING

MR

ANUPAM SAIKIA

MR KAUSTAV DAS

MR.

MR,
MS.

MR.

MR,

MS.
MR,

MR.
S

MR,
MR,

MR

MR
MR

MR

ABHISHIEK KUNDU, ADDI. CGSC

M. G. SINGH
USHA DAS

ABHISHEK KUNDLU, ADDL. CGSC

M G SINGH
USHA DAS

ABHISH=K KUNDU, ADDL. CGSC

M. G. SINGH
USHA DAS

U DAS

M. G. SINGH

ABHISHEK KUNDU, ADDI. CGSC
U DAS

M. G. SINGH

ABHISHEK KUNDLU, ADDIL. CGSC
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13

Q.A/227/202C { imphal )
[ ABSORPTION |
M.A./6/2021

[ VACATING OF UNTERIM
ORDERS |

(SINE DIE)

O.A./228/2020 { Imphal )
[ ABSORPTION }
M.A./7/2021

[ VACATING OF INTFRIM
ORNERS ]

(SINE DIE)

Q.A./229/2020 ( Guwahati )
[ ABSORPTION 1
M.A./8/2021

[ VACATING OF INTERIM
ORDERS |

(SINE DIE)

0.A./230/2020 « Guwahati )
[ ABSORPTION |
M.A./3/2021

[ VACATING OF INTFRIM
ORNERS ]

(SINE DIE)

0.A./231/2020 { Guwahati )
[ ABSORPTION |
M.A./10/2021

[ VACATING OF INTERIM
ORDERS )

(SINE DIE)

O.AJ248/2020 { Guwahati )
[ ABSORPTION |

(SINE DIE)

0.A./256/2020 { Imphal )

[ ABSORPTION j

(SINE DIE)

O.A/39/2021 (imphal )

[ EXTENSION OF SFRVICF ]

(SINE DIE)

O.A/159/2025 (PAPER LFSS) ( Imphal )

[ SUSPENSION |

Q.AL276/2025 (PAPER LESS) (Imphai )

[ STOPPAGE. OF PAY )

LANCORMNIANM MARTIN SINGH

Vo
75

NATIONALWSTITUTE OF BLECTRONICS
ARD INFORIMATION TECHNOIOGY

I AISHRAM RORBINA DEVI

VIS
NATIONAL INSTHUTE OF ELECTRONICS
AND INFORMATION TECHNOLOGY

ASHISH DEY MAZUMDAR

V7S
NATIONALINSTITUTE OF ELFCTRONICS
AND INFORMATION TECHNOLOGY

RANTI 5348
NATIONAL INSTITUTE OF FLECTRONICS
AND INFORMATION TECHNOILOGY

SHRI PIYUISH JOSHI

V7S
NATIONAL INS HTUTE OF FILFCTRONICS
AND INFORMATION TFCHNOI QGY

SHRISECPIYOT! BORA

L INSTITUTE OF &1

ECTRONICS
AORMATION TRCHNOIOGY

MATIO

AND 1

SHRI LAIMAYUM GOVINDA SHARMA
V7S

NATIONAL INSTHU TR OF ELECTRONICS

AND INFORMATION TLCHNOLOGY

SRI GURUMAYUM NILAIS SHARMA
A\ZA
WATIONA

INOIOGY

PAD IDRIS ALl
\.I/_\'
DEPARTIMENMT OF POSIS

VALL FY-ROSE MALANGIMAL
Vv/S

DEPARTIMENT OF POSTS AND

ANCGTH

PR

MR.PMAHANTA
MR R B GOHAIN

MR. V. K. BHATRA SR (G5C

MRP.MAHAN"A
MR, R. B. GOHAIN

MR. V. K BHATRA SR CGSCC

MR.PIVIAFIANTA
MR, R B GOHAIN

MR. V. K. BHATRA SR CGSC

MR.PIAAHANTA
MR R B GOHAIN

MR V. K. BHATRA SR CGSC

MR P MAHANTA
MR, R. B. GOHAIN

MRV K BHATRA SR CGSC

EAR. K. SINGHA
RS N BEGUM

MR. V. K. BHATRA SR (GSC

MR, R. J. DAS

MR RS DAS
MR,V K BHATRA SR CGSC

MR. N BORAH
MR. R. J. DAS

MRUACKUNDU ADDL CGSC

MR ANJAN PRASAD SAHLU
MR, D. P, SAHU

MR TANMMOY RAJ SEN
MR ABID MFDHI

RV K BHATRA SR CGSC

MR ANIX SINGH

P TOMCHA MEITAL

PH SANDHYARAN!

Y PRITAM
NONGDRFNKHAMBA P

MR. R HAZARIKA, ADDL. CGSC



16

17

18

19

20

21

22

23

0.A/323/2025 (PAPER LESS) (Imphal )
[HRA]

O.A/336/2025 (PAPLR LESS) (Imphal )
[ PENALTY ]
[ SENIOR CITIZEN ]

O.A.74272026 (PAPFR LFSS) ( Imphial §
[ TERMINATION |

0.A./5972026 (PAPER LESS) (Imphal )
[ COMPASSIONATE APPOINTMENT )

0.A7109/2026 (PAPER LESS) (Imphal )

[ PROMOTION ]

0O.A7246/2026 (PAPER LESS) (Imphal )

[ REPATRIATION |

C.P./13/2026 (PAPER LESS) (Imphal )

LNON COMPLIANCE OF ORDER )
IN

0.A./310/2023

[ APPOINTMENT/REGULARISATION |

C.P/14/2026 (PAPER LESS) (Imphal)

[ NON COMPLIANCE OF ORDER |
IN

QO.A/141/2023

[ REGULARISATION )

SHAPHABA THOKCHOM

v/s
DY. COMPTROLLER AND AUDITOR
GENERAL OF INDIA

JAMES GUITE
v/s
REVENUE

SHRIROQM SANIU SINGH
V/s
YOUTH AFFAIRS

GRACE KHAWINCAIHNEM

v/S
DY. COMPTROLLER AND AUDITOR
GENERAL OF INDIA AND ANOTHER

SREA K MUSTOFA
V/S
ALLINDIA RADIO

ROGER RAMNEIMAW!
V/S
REVENU:

CONTEMPT PETITION

SMT. AHEIBAN REENA DEVI & ORS
V/S

SRIESAMIIY RANJAN AND ANR (DEP]

OF POSTS)

RA YA SHEIKH AND ORS

78
MR SANJIV RANJAN AND ANR (D/O
POSTS)

MR. § CHOUDHURY
MRS, U DUTTA

MS R BHARAL

FAR R K TALUKDAR ARDL CGSC

MRM.CHANDA
vis U DUTTA
M5 J SAIKIA

TS W BHATTACHARIFE ADDL CGSC
RESPNOT1TOS
IR, ANMKIT 10OD! FOR RESP NO 8

S IOTIBALA DV
EH TOMBA

S YAINANDA
ANAMIKA TH

4 MOSES

VIR BOBOY POTSANGBAM, FOR RESP.

NO2TOS

MR SATISH KHUNDONGBAM, FOR
RESP NO 270 8

A GAYEM 2 TO %

MR SANBHA GIRI RUMNONG
WS APARAJITA RANA
MS LUA MERIN JOHN

PR V. K BHATRA SR (GSC
145 USHA DAS

G J SHARA

MG K BHATTACHARYYA

ViR, ABHISHEK KUNDU, ADDL. CGSC

VR SANJAY MITRA
SHRISANDEEP MITRA
SRIAOMAN K. BORO
VIR A K ANSARI

MR S K GHOSH ADDL CGSC FOR RESP.

NO.1TO 4

MRS, S BORA
DR G J SHARMA
TS K BHATIACHARYYA

BAR VK BHAIRA, SR. CGSC FOR CONT.

NG, 2.

MR, A AHMED
MS S DAS
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25

21

29

31

32

C.P/16/2026 (PAPER 1ESS) ( Imphal )
[ NON COMPLIANCE OF ORDER )
IN

0.A./319/2023
[ APPOINTMENT/REGULARISATION |

C.P./17/2026 (PAPER LESS) (Imphal )
[ NON COMPLANCE OF ORDER ]

IN

0.A./298/2023

[ APPOINTMENT |

C.P./18/2026 (PAPER LESS) { imphal )
[ NON COMPLIANCE OF ORDER ]

IN

0.A./90/2024 (PAPER LESS)

[ STOPPAGE OF PAY |

C.P.720/2026 (PAPER LESS) (Imphal)
[ NON COMPLIANCE OF ORDER |

IN

O.A./321/2023

[ PENAITY )

C.P./21/2026 (PAPFR LESS) (Imphal
[ NON COMPHANCE OF ORDER ]

IN

C.A/305/2023

[ APPOINTMENT/RE GUL ARISATION )

C.p./22/2026 (PAPER LESS) (Imphat )
[ NON COMPHANCE OF ORDER )

IN

0.A/223/2023

[ TERMINATION |

C.P./23/2026 (PAPER LESS) ( Imphal )
[ NON COMPIHIANCE OF ORDIR |

IN

O.A/224/2023

[ TERMINATION |

C.P/37/2026 [(PAPER I ESS) (Imphai}
[ NON COMPHANCE OF ORNDFR |

IN

0.A/322/2023

[ APPOINTIT NT/REGULARISATION |

0.A./58/2025 (PAPER LESS) ( Imphal )
[ TERMINATION OF SFRVICES |
M.A/A8/2025 (PAPER LESS)

[ CONDONATION OF DELAY |

MRS PHAIREMBANM SAYA DFVI
V/s
SRESHRI T MANG MIN THANG

CHANDANE KAMEL
\-",'S
SRISHRT T MANG MIN THANG

FAD RASHID AHMED AND OTHERS
AVIIS

SHRI SANJIV RANJAN

AN SAHARUDDIN
V/S
SHRESAR NIV RANIAN

IPGEN AN ORS,

NI RANJAN

KH AZMAL HAQUF
Vv/<

SHRT SAMIIV RANJAN

SHRIESARMIIV RANJAN

FOR HEARING

\ESWORE DEVE

DEPARTIAFNT OF POSTS

MRS, S BORA
DR G J SHARMA
145 X BHATTACHARYYA

MI.V K BHATRA, SR. CGSC FOR CONT.

NO. 3

MRS. S BORA
DR G J SHARMA
MS K BHATTACHARYYA

MR, V K BHATRA, SR. CGSC FOR CONT.

NO. 3

MRS. S BORA
DR G} SHARMA
MS K BHATTACHARYYA

MRS, S BORA
DR G J SHARMA
MS K BHATTACHARYYA

MR V K BHATRA, SR. CGSC FOR CONT.

NO. 2.

MRS, S BORA
DR G J SHARMA
MS K BHATTACHARYYA

MR V/ K BHATRA, SR ((GSC. FOR CONT.
NO. 2.

MRS. S BORA
DR G J SHARMA
MS K BHATTACHARYYA

MR V K BHATRA, SR. CGSE FOR CONT.
MO. 1

MES. S RORA
DR G J SHARMA
tAS K BHATTACHARYYA

MR. V. K. BHATRA SR CGSC

MRS, S BORA
DR G J SHARMA
1S K BHATTACHARYYA

MES. S BORA

MR, ABHISHEK KUNDU, ADDL CGSC




(5]
(VE)

35

0.A./200/2025 (PAPER [ TSS) ( Imphal )
{ SUSPENSION )

O.A/61/2026 (PAPER LESS) ( Imphal )
[ REMOVAL FROM SERVICE |

0.4./117/2026 (PAPER LESS) (Imphal )
[ APPOINTIMENT

(INTERIM
ORDER)

SHRIONESIMUS NGASHANGVA
V/S
ACCOUNTANT GEMERAL (4 AND £

ASSAN GUWAHALL

SHRIENING THOUJAM PALIN

V/S
NAVODAYA VIDYALAYA SANMITT ANMD
OTHERS

LAIKFHURAM VARATDHAJA MEITE!
V/S

STAFF SELECTION COMMISSION (SSC)

AND O1THERS

Uy HEGISTRAR/Joint REGISTRAR/SECTION OFFICER/REGISTRAR

MR, B DEB
WAR WAMARN SINGH

AR

IR R HAZARIKA, ABDL. CGSC
MR WL DL SINGH

MR. B DD

IR R CHOUHAM
Applicant in Person

IN PERSON

MRS K GHOSH ADDL CGSC FOR RESP.
MO 1104
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DAILY CAUSELIST

CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI

LIST OF CASES TO BE HEARD ON THURSDAY THE 10TH SEPTEMBER 2026

HON'BLE SHRI RAJINDER SINGH DOGRA ,

MEMBER (1)

HON'BLE MS. MALLIKA ARYA, MEMBER (A)

COURT NO: 1
AT 02:30 P.M.

NO PRAYER FOR ADJOURNMENT OF CASES UPTO THE YEAR 2024 WILL BE ENTERTAINED,

NOTE : VIRTUAL MODE OF HEARING IS BEING AVAILABLE YO THE LEARNED ADVOCATES/PARTIES-IN- PERSON IN CENTRAL ADMINISTRAYIVE
TRIBUNAL, GUWAHATI BENCH, GUWAHATI.

THE VIRTUAL FACILITY MAY BE AVAILED THROUGH THE FOI LOWING PROCEDURES AVAILABLE IN DAILY CAUSELIST. TO PROCURE VIDEO
CONFERENCING LINK FOR JOINING THE VIRTUAL COURT AND FOR REQUISITE ACCESS CREDENTIALS

CISCO WEBEX MEETING NUMBER ~2514 416 4970 AND PASSWORD- CAT@1234

IN CASE ANY INCONVENIENCE PLEASE CONTACT SH. RAHUL KUMAR, ASSISTANT PROGRAMMER (COMP.) CONTACT NO. 7783807961.

O.A/275/2026 (PAPER LFSS) ( Imphal )
[ TRANSFER |

O.A/223/2020 (Imphal )
{ ABSORPTION ]
M.A./2/2021

[ VACATING OF INTERIV
ORDERS }

(SINE DIE)

0.A./224/2020 ( Guwahati )
[ ABSORPTION |
M.A./3/2021

[ VACATING OF INTIRIM
ORDERS |

(SINE DIE)

O.A./225/2020 ( Imphal )
[ ABSORPTION ]
M.A./4/2021

[ VACATING OF INTERIM
ORDERS |

(SINE DIE)

0.A./226/2020 ( Guwahati )
[ ABSORPTION |
M.A./5/2021

[ VACATING OF INTERIM
ORDERS

(SINE DIE)

CIRCUIT COURT SITTING FOR MANIPUR

ARIBAM BALESHOR SHARMA
V/S
BSNL AND OIHERS

FOR ORDERS

LAANTHO!I MAISNALA

VIS
NATIONAL INSTITUTE OF ELECTRONICS
AND INFORMATION TECHNOLOGY

S TANUSHREE KALITA

V/s
NATIONAL INSTITUTE Of ELECIRONICS
AND INFORMATION [ECHNOLOGY

HEISHAM GHANANJOY SINGH

v/s
NATIONAL INSTITUTE OF ELECTRONICS
AND INFORMATION TECHNOLOGY

SHRI RAKESH KUMAR

I/S
NATIONAL INSTITUTE OF ELECTRONICS
AND INFORMATION TECHNOLOGY

IR N K SARMA
S, USHA DAS

CGSC

MRP.MAHANTA
MR, R. B. GOHAIN

VIR V. KL BHAIRA SR CGSC

MRPIMAHANTA
MR, R B. GOHAIN

MRV K BHATRA SR (GSC

MRPMAHANTA
MR, ROB. GOHAIN

MR. V. K. BHATRA SR CGSC

MR P.MAHANTA
MR, R, B. GOHAIN

MR, V. K. BHATRA SR CGSC




m
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Q.A/268/72025 (PAPER LESS) ( Imphal)
[ DISCIPLINARY PROCEEDING |

O.A/14/2026 (PAPER LESS) ( Imphal )
[ RECOVERY OF PAY |

(INTERIM ORDER)
0.A./102/2026 (PAPER LESS) (Imphal )
[ RECOVERY OF PAY |

SB (INTERIM ORDER)

OAJT75/20206 (PAPER LESS) (fmphal )
[ PENSION ]
[ SENIOR CITIZEN ]

SB (INTERIV ORDER)

0.A/185/2026 (PAPLR LESS) ( Imphal )
[ REGULARIZATION OF ABSENCE
PRIOD |

[ SENIOR CITIZEN ]

O.A/254/2026 (PAPER LESS) ( Imphal )
[ SELECTION |

O.A/138/2023 (PAPER LESS) { Imphal }
| REGULARISATION |

SHRILONGIAN GAURAMUHON SinGH
YIS

MINISTRY OF INFORMATION AND

BROADCASTING

SRIL SUANZADAL
V75
DOORDARSHAN AND (THIRS

SRIA K MIUSTOFA
V/S
ALL INDIA RADIO

NAORENM SOMORANIT SINGH

Y/S
M/O LAROUR AND EMPLOYMENT AND
OTHERS

SHRI ML THIUHUJANANG

VIS
Vid

M/Q DEENCE

SHRI OM BAHADUR CHETTRY
VIS

AGRICULTURAL RESEARCH AND

EDUCATION

FOR HEARING

ABDUL HALIM
Vis
DEPTI OF POSTS

Dy REGISTRAR/J0int REGISTRAR/SECTION OFFICER/REGISTRAR

VIR, ABHISHEK KUNDU, ADDL. CGSC

MR. G. BASISHYA, SR. ADV

MR D RABHA

MR K AZARIKA, ADDL. COSC

MS. USHA DAS
DR G J SHARMA
S K BHATTACHARYYA

MR ABHISHEK KUNDU, ADDL. (6L5C

MR, M. G SINGH

MR N K SARMA

MS. USHA DAS

iR, S.K GHOSIH, ADDL. CGSC
MRS A SHEIKH

MR CH THOMLUI

MR MR MARAK

MR PABITRA SAIKIA, FOR RESP 110 4
VIRV KUNMAR

MR B PATHAK

M5 A BORAH

CGSC

MR A AHMED
MS. D GOSWAMI

MR, R HAZARIKA, ADDL. CGSC




